
 Aid  Matters  under

 [श्री  केदार  पांडे]

 में  रखे  गये.  थे,  तीन.  दिन  तक  खाना

 नहीं  सिला  था  ।

 5  SOMNATH  CHATTERJEE
 (Jadavpur):  ts  the  Minister  justifying
 the  Janata  misrule?  The  Minister  is
 saying  because  during  Janata  time  this
 has  happened,  this  shouldਂ  happen.  So,
 Jet  them  say  that  Janata  thing  will
 continue  then.

 भो  रामविलास  पासवान:  चिट्ठी!  जो  कदी

 के  नाम से  जाती  है  वह  उसे  नहीं  दी  जाती

 है  "पैर  महीने  के  अन्त  में  हजारों  चीटियों

 को  जला  दिया  जाता है  ।  मने  जब  इस  सम्-

 बन्ध  में  जेल  अधीक्षक  से  शिकायत  की  तो  जेल

 अधिकारियों  द्वारा  कुख्यात  दलालों  से  म  े
 तथा  मेर  अन्य  साथियों  को  जान  सें  मारने

 की  साजिश  की  गई  ।

 जब  जेल  में  एक  सांसद  इतना  ससुर  गीत

 तो  श्राम  कदी  कितना  सुरक्षित  होगा,  यह
 शोचनीय  प्रश्न  है  ।  अरत:  आप  से  आग्रह

 है  कि  कन्  सरकार  इस  सम्बन्ध  में  देश

 के  विभिन्‍न  जलों  में  हो  रहे  जुल्म को
 रोकने  हेतु  कोई  कारगर  कदम  उठाने  ।

 15.28  hrs.
 [अश  30151.0  CHATTERJEE  in  the

 Chairly
 (11)  Steps  TAKEN  FOR  SOLVING  SUBSI-

 DENCE  PROBLEM  ;ं  RANIGANJ.

 SHRI  AJIT  KUMAR  SAHA  (Vish-
 nupur):  Sir,  ]  am  drawing  the  atten-
 tionਂ  8  the  House  regarding  the’  scr-
 vices  ४  8  Polish  expert  for  investi-
 gating  the  subsidence  problem  in
 Raniganj.  The  Energy  Minister  Infor.
 2ed  that  this  matter was  taken  with
 the  Polish  Government  and  they  had
 agreej  to  depute  a  suitable  specialist
 for  the  purpose  ang  that  ali  availabie
 techni¢al  ‘information  for  their  ‘study,
 prior  167.0  deputation  of  the  special-
 ist  have  been  sent  to  the  Polish-side.

 Sir,  the  Energy  Minister  also  infor-
 med  that  Polish  team  would  be  arri-

 bbs  ह्  28  by  September  this  year.

 be  ort  Progress  क क  ४  have

 रaणछ ह  क  -
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 been  made  in
 this

 ect  causing
 hatdships  ‘०ਂ  1121.0  pe  and
 workers  due  to  the  negligence  on  thi
 part  of  the  Central  Government,  In
 spite  of  the  Minister’s  assurances  coal
 dump  has  not  been  opened  at  Rani-.
 ganj,  thus  putting  consumers  at  te
 mercy  of  smugglets  and  blackmar-
 keteers,

 Under  these  circumstances,  I  urge
 upon  the  Government  to  take  imme-
 diate  action  on  the  above  issues  and
 Jet  us  know  the  steps  taken  thereon.

 I  demand  that  the  concerned  Minis-
 ter  make  a  statement  in  the  House  in
 this  regard.

 2r.  CHAIRMAN:  Mr.  Sontosh  20-
 han  Dev,

 SHRI  HARIKESH  BAHADUR  (Go-
 rakhpur):  ।  8.10.  on  a  point  of  order,
 The  Garhwa]  people  have  started  a
 satyagraha.  Thirteen  persons  have
 been  arrested,  under  the  leadership  of
 Mr.  Pratap  Singh  Negi,  ex-M.P,  De-
 mocracy  is  being  assassinated  in  this
 country,  and  that  is  why  they  have
 courted  arrest  today.  Such  types  of
 disastrous  things  taking  place  in  the
 country  today  which  must  be  stopped,
 and  this  Government  should  be  cen-
 sured,

 (iv)  PowER  FAILURE  IN  CACHAR  DIS-
 TRICT  OF  ASSAM  DUE  TO  SABOTAGE  IN

 HIGH  TENSION  POWER  t.

 SHRI  SONTOSH  MOHAN  DEV
 (Silchar):  I  beg  to  draw  the  attention
 of  ‘the  Ministér  of  Energy  ang  Power
 regarding  total  failure  of  electricity
 in  Cachar  district  due  to  sabotage  ४
 high  1611 ड011  Power  line’  ‘betweety
 Shillong’  (Meghalaya)  and  Silchar
 (Cachar).  7  ig  the  after-effect  of
 calling  off  of  strike  by  Meghalaya Staté  Electricity’  Boarg  employees.
 Last  year  4o  8८180  had  (०'  hee
 total  darkness  for  about  a  month  for
 Similar  sabotage  बरट

 ४  the  same
 बिस्ट  7  क

 ।  would  urge  upon  the  Minister  to
 Se  that  8ढ  #लि0ऐे) है  steps  areਂ

 anal immediately  to  save  Cachar  indi
 and  vital  public  services  from  dis
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 location  in  furture  due  to  र  ख  fajl-
 ure

 ,
 ऑ  -रe

 ql)
 Tnsalation

 of  One  gas  turbine
 plan  at  jadarpur

 for  emergency  po-

 (2)  Immediate  completion  61
 33KVA  line  from  Lumding  via  Mai-
 bong,  Halfiong  to  Cachar  to  have  al-
 ternate  line  all  through  Assam  terri-

 tory,

 (3)  Immediate  completion  of  132
 KVA  power  line  from  Loktak  and
 Mariani.

 &  (4)  Installation  of  diesel  genera-
 ting  set  in  Silchar,  Karimganj  and
 Mailakadi  towng  for  water  supply  and
 emergency,  line  +o  hospital  etc.  I
 would  request  the  hon.  Minister  of
 Power  and  Energy,  and  Home  Minis-~
 ter  to  make  a  statement,

 (v)  NEEp  FOR  INCREASING  PRICE  0r
 SUGARCANE  FOR  SUGARCANE  GROWERS.

 at}  कमला  मिश्र  मधुकर  (मोतीहारी )  :
 सभापति  जी,  नियम  377  के  अभिनीत  में
 निम्नलिखित।  सूचना  दे  रहा हूं  :

 बिहार  एवं  उत्तर  प्रदेश  के  गन्ना  उत्पादक

 किसानों  के  प्रति  भयंकर  धोखाधड़ी  एवं  ची  नी

 मिल-मालिकों के  प्रति  सरकार  के  आत्म-स्मरण

 ने  गन्ना  उत्पादक  किसानों  में  खलबलाहुट
 पैदा  कर  दी  है  ।

 जगह-जगह  सम्मेलन,  प्रदर्शन  एवं  संभागों

 के  माध्यम  &  किसानों ने  अपने  गुस्से  का

 इज़हार  प्रारम्भ  कर  दिया  है  ।

 पिछले.  साल  केन्द्र-परकार  से  परामर्श
 कर  के  बिहार  तथा  उत्तरप्रदेश की  सरकारों
 ने  गन्ने की कीमत की  कीमत  22  रुपये  प्रति  विवि टेल

 की  दर  से  दिलवाई  ।  मजाज़े,  हरियाणा
 एवं  महाराष्ट्र  मेंभ्ने  की  कीमत  और

 अपलक  रुढ़ी  ।
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 पिछले  of  की  .  कीफ  पर  किसानों
 ने  गन्ने को  ख़त!  एक  राष्ट्रीय  कर्तव्य  के
 रूप  में  की  ताकि  चीनी  के  श्राम  संकट  का

 सामना  जनता  को  न  करना  पड़े  ।

 इस  सोच  खाद,  बीज,  कीटनाशक

 दवाएं,  .डीजल,  पैट्रोल,  ट्रक्टर,  प्रिटिंग
 सेट  arfe  किसानों  के  द्वारा  खरीदे  जाने  वली
 सारी  चोजों  की  कीमतों में  प्रत्य!)  शत  वृद्धि
 हुई  है  ।  किसनों  का  लगत  20

 प्रतिशत  से.  अधिक  बढ़  गया है  ।+  ऐसी
 स्थिति  Hag  की  कीमत  में  पिछले  साल
 से  भी  दो  रुपये  प्रति  विवाद  कम  कर.  देना
 सरासर  अन्याय  है  ।

 में  केन्द्रीय  सरकार  का  ध्यान  श्रीकृष्ण
 करना  चाहता  हुं  कि  अन्न  की  कीमत  कम  करते

 से  गन्ना  उत्पादक  किसानों  का  सरकार  की
 कितान  विरोधी  नीति  से  भयंकर  विद्रोह

 होगा.  ।  चीनी  मिलें  बन्द  होंगी  ौर
 उत्पादन की  क्षति  होगी  ।  यह  स्थिति

 राष्ट्र  के  लिए  ह्रितिक  नहीं  होगी  ।

 किताबों  के  लिए  यह  भारी  क्षोभ  का
 विषव,  दि ।  यह  सरकार  की  घो  षित  नीति
 कि  कितनों  को  लाभकर  मूल्य  मिले,  के

 खिलाफ है  तौर  राष्ट्र्रीही  एवं  पू  ज  पति  प्रेमी

 हैं  ।

 इस  में  करोड़ों  लोगों  के  जीवंत-मान

 का  प्रश्न  जुड़ा  हुमा है  |

 अरस्तु,  में  केन्द्र  सरकार  से  मांग  करता

 हूं  किं  अविलम्ब  राज्य  सरकारों से  प्रपत्र

 कार  .के  गन्ने  की  कीमत  30  रुपये  प्रति
 ferca  सुनिश्चित  कराए  ताकि  अ
 किशन  विद्रोह  को.  टाला जा  सके  और
 का  उत्पादन  प्रभावित  न  हो  एवं  राष्ट्र  की

 क्षति  हो  |

 (vi)  NEED  FOR  TAKING  IMMEDIATE
 RELIEF  MEASURES  FOR  म०टि
 treee  8  (िकरंजि  a

 ऋ
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